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(c) the height of the Dam and the area 
that would be submerged; and 

(d) the area that is likely to be benefited 
by this Project? 

THI MINISTER OF IRRIGATION AND 
POWER (DR. K. L. RAO): (a) No, Sir. 

(b) to (d) These details would be known 
after the project report is finalised. 

SLUM CLEARANCE SCHBMB 

*378. SHRI SHERKHAN: Will the Minister 
of WORKS AND HOUSING be pleased to state: 

(a) the names of the States where the 
Slum Clearance Scheme has so far been 
launched and the amount of Central assistance 
sanctioned to each such State during the last 3 
years; and 

(b) whether the Government of Mysore 
have sought any assistance from the Central 
Government for the sluim clearance 
programme in Bangalore, and if so, what is 
the extent of assistance given by the Centre to 
the Mysore State? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI MEHR CHAND KHANNA) : (a) 
A statement is placed on the Table of the 
Sabha. 

(b) Projects under the Slum Clearance 
Scheme are sanctioned by the Sta)te 
Governments and funds for the projects are 
also disbursed by them directly to the 
construction agencies. Central assistance 
aggregating Rs. 27-887 lakhs has so far been 
released to the Government of Mysore for 
construction of 5,179 dwelling units at an 
approved cost of Rs. 86-16 lakhs. These 
include 3,463 dwelling units at an approved 
cost of Rs.  57-07 lakhs in Bangalore City. 

STATEMENT 

States in which the Slum Clearance Scheme is 
in force and the amounts of Central 
assistance sanctioned to each State in the 
last three years. 

(Rs. in lakhs.) 
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